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Title: Regarding Business of the House

THE MINISTER OF PARLIAMENTARY AFFAIRS AND MINISTER OF WATER RESOURCES (SHRI PAWAN KUMAR BANSAL):
Before the discussion starts.....(Interruptions)

MR. CHAIRMAN: Hon. Members, please sit down. Do not disturb the House.
...(Interruptions)
MR. CHAIRMAN: Nothing will go on record.
(Interruptions) €+

SHRI PAWAN KUMAR BANSAL: I only wish to make one small submission to the House and to you that out of six days of
sitting that we have had so far, we have lost two full days and a half day. Today, I am happy that we are beginning
discussion now as it was desired by the Opposition. My only point is that we have a lot of Government business listed up
and for today also we have Bills in the List of Business. I request that we limit time for the discussion under Rule 193. The
normal time under the rules for such a discussion is two hours. We may take at the most three hours....(Interruptions)

MR. CHAIRMAN: Please do not disturb him.
...(Interruptions)

SHRI PAWAN KUMAR BANSAL: You may kindly agree to extend the sitting beyond six o'clock also. But we would certainly
like to take up at least one Bill today which was actually taken up the day before when the discussion had begun, but could
not be completed. That is my request and the Bill may also be taken up for consideration and passing today.

The only other request I would make is that it pains us all and it saddens us all that we lost some time today also.
Members had prepared their questions and the Ministers had come prepared. Today, at least a full discussion must go on in
a very dispassionate manner so that we hear each other. I am making this appeal to the hon. Members on the other side as
also to the hon. Members on this side that we continue with the discussion and have the patience to finally hear the reply
from the hon. Minister....(Interruptions)

MR. CHAIRMAN: The time allotted for discussion, if the House agrees, is three hours.
SHRI BASU DEB ACHARIA (BANKURA): How can within three hours we complete it?

SHRI PAWAN KUMAR BANSAL: We have the rules before us. The rule stipulates two hours.

SHRI GURUDAS DASGUPTA (GHATAL): I raise an objection. Such an important issue cannot be discussed only in three
hours. It is impossible. If you want to scuttle the discussion, you do it.

SHRI PAWAN KUMAR BANSAL: This is no way of honoring the decision of the Chairman. Everywhere they say that they are
not being permitted to speak; you are scuttling the debate; they ask for the debatea€;...(Interruptions)

MR. CHAIRMAN: Let us not waste the time like this. Shri Basu Deb Acharia may please start the discussion.
SHRI GURUDAS DASGUPTA : What is your ruling?

MR. CHAIRMAN: So far it is three hours. If time is needed, we will see. Everybody will be allowed to speak. Do not worry.
You will get your time.

...(Interruptions)

SHRI GURUDAS DASGUPTA : You need not be kind to me. You need not be kind to any speaker. The position is not
whether I would be allowed to speak or not. But my point is whether on such an important subject you are going to limit it
to three hours. You have to tell us. It cannot be like that. What is the opinion of the Chair?

MR. CHAIRMAN: Please sit down. You made your point.



...(Interruptions)

SHRI PAWAN KUMAR BANSAL: I have one other submission. Take up Item No.13 first. You may begin with Item No.13,
complete it within half-an-hour. Then take four or five or six hours for the discussion under Rule 193. We sit up to 10
o'clock. On Item No.13, your Member was speaking.

MR. CHAIRMAN: If the House agrees, I think we could take up Item No.13.
...(Interruptions)
SHRI PAWAN KUMAR BANSAL: Let us first take the Bill. Then, we can sit up to 10 p.m. ...(Interruptions)
MR. CHAIRMAN : If the House agrees, we will take up item no. 13.
...(Interruptions)
MR. CHAIRMAN: Then, you will get your time. Then, it will go up to midnight.

...(Interruptions)

off IIc omEsIaTst g6l (MPICIUR): Sl IST KR DI 51 3 3l As aal o AfIra oo arsd 3 ... (agerer)
off Udel BAR €A & GA Tl AD IS W ... (RIaEet)
off IIc omEsIaTst g3l & $A W Il sIdoldioc DI ASI9MT 3, a2l I8 9l of 2l...(=Igerel) sKoldioc aal A Aol 3 3 ... (derel)
off Udel GAR AT & 31U ST I DB 23 al... (aeer)
MR. CHAIRMAN: If the House agrees, we can take up item no. 13.

...(Interruptions)
MR. CHAIRMAN: Then, you can take your time.

...(Interruptions)
MR. CHAIRMAN: No cross-talk please. Please sit down.

...(Interruptions)
MR. CHAIRMAN: Nothing will go on record.

(Interruptions) €] »
off udel GAR A & U S A D 3, MUl W ARTI 8l oK 3 ... (aeot)
FTafer ABIGA | wefls, do SISy,
€| (st

SHRI PAWAN KUMAR BANSAL: You can interpret it in your own way. ...(Interruptions)

off 3Ic oNEaIarSI g3l & 3IU 3G 8ff Tctron araed 3 3l aat A off a1re1 33 3...(=Uaeel) 31U Tal B2l A6 3B 3 3R adl oI e aff Afda
P2 3 3, WA DA BpPN? 33 R dlel €@ Ht aat A o oIdl BN KR DI ol JSI 597 & 3i2 MU Iaf P s Pl feifdie don darad

MR. CHAIRMAN: Hon. Members, please do not disturb the House now.

...(Interruptions)

off org wca (F1fgRT): AUl ABIG, W S a2 4 Fifa dle w Sloll aw Riar 3 sl Sl erI et Sft ws 33 8, 33w Afdwar ussh



forfae iz u2 Sit 3yt feet 8, 33A #i B cllol SIDIAIST DI, clfchol 3MU A Alol cilfSle b 5 U2 YA G9r ol 8, SARTT MUDI SAH ATST AR
512 GGIoll aIfde, A&l 31 a3 fordgat 3 ...(Interruptions)

MR. CHAIRMAN: Hon. Members, please do not disturb the House now.
...(Interruptions)

MR. CHAIRMAN: For that reason, we could have taken item no. 13 first and then we may take up item no. 15. In such a
case, we would have a lot of time.

...(Interruptions)
ANTURT ABIGA & T8 UG 3 D2 ADd 3, b2 snscd owae 15 3P,
€| (caguren)
MR. CHAIRMAN: You will get more time also.
...(Interruptions)

MR. CHAIRMAN: If the House does not agree, then so far it will be three hours. Then, we will see later because we have to
conduct the other Business also.

Shri Basu Deb Acharia.
...(Interruptions)

SHRI PAWAN KUMAR BANSAL: Let them only assure that — you give four hours for this discussion — they will sit from 6 pm
to 7 pm to take up other item. €} (Interruptions)

off IIc omEsIarst g3l & 3MMU $A R Ial Acis. .. (RIgerel)

off uaar HAR et : Al ©: Tl ad A cfifSre...(=@eer) =it @1 6t T smel o1dl Al 8, el T off o1dl dreten 3| B odl Blot
Joll 3| 3ol IS Abcu B2 for b Dt ordl dat ot 3)...(Aaeat)

MR. CHAIRMAN: Nothing will go on record.
(Interruptions) €}

MR. CHAIRMAN: Shri Basu Deb Acharia will speak now. We have already lost 15 minutes, doing nothing.



